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requiring amendment of the Act have 
been included in the batch of amend-
ments to the Act, which is now at an 
advance stage. The other recommen-
dations, except the recommendations con-
tained in paras 22, 23, 27, 28, 56, 65 
and 71 which involve inter-departmental 
consultation, have been 'accepted either 
fully or with certain modifications and 
.are in the process of implementation. 

Ceo.. Bar Switching System in the 
Country 

1475. SHRI SUDHIR GIRl: Will the 
1\linbter of COMMUNICATIONS be 
p cased to state: 

- (a) j " it a fact that the cross bar 
switching . ystern proved unsuitable for 
the limate of the country on the whole; 

(b) if so, whether Government have 
made any in-depth study of the said 
system; and 

( ) if so, the outcome of the said 
study? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRT V. N. GADGIL): (a) No, Sir. 

(b) and (c). The Cros bar y tern of 
"Pcntaconta' design had certain problems 
Jar working into Indian telephone net-
work. A pecial task force went into 
these problems and developed an improv-
ed ver ion called 'ICP~ which will now 
be manufactured in Raebarcli factory of 
Indian Telephone industries. Pentaconta 
design has also been upgraded, and over 
6 lakhs of lines of this type are noW 
working satisfactorily in Indian network. 
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Ba tis for Quantifying Power Generation 
region-wise in Sixth Plan 

1477. SHRI SUNIL MAITRA: Will 
the .Mioi ter of ENERGY be pleased to 
~tate : 

(a) what was the basis of quantifying 
power generation in the Sixth Five Year 
P lan, rei!ion-wi e; and 

( b) on what ba is the Eastern Region 
comprising Bihar, Orissa and West Bengal 
Ilas been sanctioned the vast generating 
capacity compared to North, South and 
Western regions? 




